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treat the Indian tourists also as equals
to foreign tourists when they give
concessions and facilities.

SHRI GHULAM NABI AZAD: Sir,
there is no question of any concession.
Tourism is in the private sector. They
board the aircraft. They live in private
hotels. They take ponies. They take
taxis. So, on the part of the
Government there is no question of
pampering "A" section of tourist and
not taking care of "B" section of
tourists. Had 'it been true, there would
not have been an increase of tourists to
Jammu. Domestic tourists have gone up
very close to 4 million in the past three
to four years. From 1.5 million it has
gone up to almost 4 million to Vaishno
Dcviji. The Government, on its part, is
providing all the facilities where it
should. That means good roads, air
services, train services etc. There is a
tremendous increase in the number of
trains from all over the country to
Jammu. In place of one flight, three
airlines are operating to Jammu. So. 1
don't think there is any problem to that
extent.
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MR. CHAIRMAN: What jawab do
you want?

SHRI MAHESHWAR SINGH: The
reply was not there. She has replied now.
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SHRI MADAN BHATIA: 1 believe
that it is not merely a question of
attending religious festivals or visiting
pilgrimage centres. So far as the North-
Eastern States are concerned, I think one
of the main causes which we are facing in
some of these States is unemployment. It
is the tourist industry which can provide
vast avenues of employment among the
youths and other people in these States. 1
shall like to ask the Hon. Minister as to
what steps arc being taken to develop the
tourist industry in the North-Eastern
States. Secoadly, if the tourist industry is
to be developed in the North Eastern
States, if it is equally necessary that we
should undertake a programme for rapid
development of easy communications and
bring about a rapid physical integration
of these States with the rest of India
through improvement of communications,
namely, roads, railways and air service.
Therefore, 1 would like to ask the second
question as a secondary question as to
what steps are being taken to improve
the means of communications.

SHRIMATI SUKHBANS KAUR: Sir.
there is no doubt that tourism helps in
giving employment to various segments of
the society. We have held two
meetings.......

MR. CHAIRMAN: Order please. I
cannot bear because of so many Members
talking at the same time.

SHRIMATI SUKHBANS KAUR: Sir,
we have already held two meetings. One
meeting was held in Darjeeling where not
only the Ministers of Tourism were
invrted but the Ministers of Environment.
Public Works Department and Urban
Development also were invited. They
have to work in coordination.

The second meeting was held in
Shillong in March, Again all the
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concerned Ministers and all the Chief
Ministers of the North-Eastern States
attended that meeting. Some of the
points were discussed and some decisions
were taken. Each of the States was
advised to ask for a higher allocation in
their Plan outlay to help the tourism
industry. As you know, Sir, tourism is a
State subject. We wanted them to have a
rationalised structure, whether it is hotels
or transport or whatever it is, work on it
and prepare a master plan for all the
areas in the North-Eastern States. It is
very important how we make use of the
land because most of it is forest land. It
is very important that we have something
which is sustainable. What we build today
is going to be there for tomorrow for 20
years. For 50 years. Therefore, we
wanted them to prepare a master plan
and also to take into consideration the
carrying capacity of those areas where we
have wild life or wherever tourist areas
are identified. One of the suggestions
that we have made, the Minister has
made, was that each State should identify
four places in their respective States.

It was accepted by all the Chief
Ministers. Tourist infrastructure cannot
come up overnight. It takes some time.
The Public Works Department, the
Forest ' Department and the Tourism
Department would build huts which
would provide accommodation to about
25 to 30 people in every spot which is
identified and then groups could start
coming into those areas.

Sir, as far as development of transport
is concerned, a comprehensive plan has
been initiated for the North-East by the
Ministry of  Civil Aviation for
modernisation and expansion of existing
airports. The Guwahati and Imphal
airports are going to be made into model
airports. Then Bagdogra airports will be
taken up for modernisation at a cost of
Rs. 20 lakhs. Then, we have the
Guwahati  airport ~ which  will  be
modernised at a cost of Rs. 55 crores.
Dibrugarh, Agartala and Dimapur
airports are being modernised and
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upgraded. Vayudoot services are also
going to be started to service smaller
airports. As you know, Sir, larger
aircrafts cannot land there. So, the
Ministry  of  Civil Aviation, the
Department of Tourism and the State
Governments are taking comprehensive
steps to improve tourism in the North-
East.

SHRI G.G. SWELL: Mr. Chairman,
Sir, for some time it has been in the
air—the Home Minister said it, the
Tourism Minister said it—that the area
restriction in the North-East would be
lifted in order to encourage the growth of
tourism and allow the foreign tourists to
go there. But so far nothing has
happened. Why is that delay? What is the
snag? 1 am repeating the question, "What
is the snag?". Have you got a deadline
before which you are going to lift this
area restriction?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
GHULAM NABI AZAD): Mr.

Chairman, Sir, as far as the area
restriction is concerned, it has never
come in the way of tourism
... (Interruptions)....... Let me make it
very clear. As my colleague said just
now, we had two rounds of meetings last
year, one in Darjeeling and the other in
Shillong where not only the Ministers but
also the Chief Ministers participated.
While talking to the hon. Chief Ministers
and to the Tourism Ministers we en-
quired from them about infrastructure
facilities for the tourists where tourists
could go but no infrastructure facility was
available. There is also not a single place
which has been cleared by the Ministry of
Home Affairs .......... (Interruptions) ....... Tam
just saying this out of the discussions. 1
am not saying something which is vague.
In each meeting I had spent three days.
So, no infrastructure was available. No
hotel accommodation, roads and other
things were available. As my hon.
colleague rightly said that in the North-
Eastern States, we want to have an
integrated development. Not only the
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roads should be constructed but the way-
side amenities have also to be developed.
There should be rest houses and all that.
This is .what we told the Chief Ministers
that the areas which have already been
cleared by the Home Minister, first of-all,
those areas should be developed. There is
no question of opening up all the areas
and not developing the infrastructure at
one place. So, first create the
infrastructure, then develop it at the
places which have already been cleared
by the Home Ministry and then ask for
some other areas.

SHRI G.G. SWELL: Sir, this is the
chicken-and-egg argument. This has been
there. Are you going to lift the
"restricted  areas" restriction or not?
Are you going to wait till the lifting
of  that  restriction or until we
develop the infrastructure? Are we going
to wait till that rule comes home?
..... (Interruptions).,...

SHRI GHULAM NABI AZAD: Sir,
the hon. Member has not understood my
point.

SHRI G.G. SWELL: 1 have
understood what you have said.

SHRI GHULAM NABI AZAD: 1 said
that the area restriction is the job of the
Home Ministry.

SHRI G.G. SWELL: Both are
interlinked........... (Interruptions).......

MR. CHAIRMAN: Although both arc
interlinked, I don't think the Minister of
Tourism can answer that question.

SHRI GHULAM NABI AZAD: Sir,
what I am saying is that so far as the
question of area restriction is concerned,
it is the job of the Home Ministry. But it
has not come in the way of promoting
tourism and the areas which have already
been cleared by the Home Ministry over
a period of time, none of those areas has
been developed till today.

SHRI G.G. SWELL: Sir, a number of
tourists are coming even now even with
the present infrastructure.

SHRI RATNA BAHDUR RAI: Mr.
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Chairman, Sir, Darjeeling is one of the
most beautiful tourist spots in West
Bengal though it is supposed not to be
in the North-East. Sir, after the recovery
of normalcy in Darjeeling tourists' traffic
is on the increase and as per the
statement of the hon. Minister, the
number of tourist visitors in 1993 was
19,000. But, I think, the hon. Minister
might have visited Darjeeling several
times and might have experienced
infrastructural  hazards there. My
question is: "What steps have the
Government contemplated to remove
these  infrastructural  hazards in
Darjeeling?

SHRI GHULAM NABI AZAD: Sir.
frankly speaking, I have not been able
to understand the quetion.

MR. CHAIRMAN: He is asking
about the infrastructural hazards. How
will you remove those infrastructural
hazards?

SHRI GHULAM NABI AZAD: Sir.
as | have already said, there is no
question of improving the infrastructural
hazards. We are, for the first time.
seeking the interests of the international
community. But, what promoted us to
convence a meeting of the Chief
Ministers and a meeting of the Ministers
in the North-East was the outcome of
the Berlin ITDC festival last March.
When I went to attend the festival, we
had, with us, about ten States from all
over the country and we had
also
Arunachal Pradesh and Sikkim with us.
As far as the Arunachal Pradesh
booking counter was concerned, they
had, on the first day, booking for the
whole of the year and the festival was
for one week. So, the very next day, the
representatives of the Arunachal Pradesh
Government and the representatives of
the Sikkim Government had to say to
the customers in Berlin Festival that they
could not take any bookings for one
year Dbecause it was overbooked
within

1The Question was actually asked on the
fslolcl)r of the House by Shri Rajni Ranjan
ahu.
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one year. .(Interruptions) We  had
only two States with us. It is true that the
international tourists wanted to visit the
whole of the North-Eastern States. Since
we had two States, they could do the
bookings. The booking could not be
done in respect of other States since they
were with us. So, the international
community has shown interest in the
whole of the North-Eastern States and
that is why, after coming back from
Berlin, we had gone there and had two
meetings with the Ministers and the
Chief Ministers and requested them not
to proceed in a haphazard manner. There
should be an integrated development.
There should be some co-ordination
between the Tourism Department, the
Forest Department and the P.W.D. So,
let each of them build up infrastructure
and that is what we are doing.

Drugs licensed to Rhone Poulanc

"444. SHRI JAGIR SINGH DARD:
SHRI RAJNI RANJAN
SAHU:

Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) what are the names of drugs which
have been licensed to Rhone Poulanc to
produce from basic stages and what are
the drugs being produced as per licences
condition;

(b) whether it is a fact that company
is violating the conditions of the
industrial ~ licences by  importing
intermediates, if so, what action has
been taken against them;

(c) whether it is a fact that the
company is selling secnil-4 tablets at
Rs. 48/-if so, on what basis; and

(d) what are the intermediates and
bulk drugs they arc importing from their
principals or their sister concerns and
what was the quantity and CIF value of
the same during the last three years,
year-wise?



